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ORDER

CP No. 1453/l&BP/NCLT/MB/MAtV2017

The Counsel for the Petitioner is present. None present from the side of

Corporate Debtor.

For the Petitioner not having intimated the date of hearing to the Corporate

Debtor, the Petitioner is hereby directed to supply copy of the petition as well as to

intimate the next date of hearing to the Corporate Debtor within 3 days hereof, list

this mafter for hearin g o\ 79.12,2017.
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